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01. 

 
27.06.2023 NJS, J 

 

 

W.P No. 15250 of 2023 

 Learned Assistant Government Pleader for Revenue 

to secure written instructions with regard to the status of 

the petitioner’s application dated 23.11.2022. 

 List the matter on 11.07.2023 in the Motion List.  

 

   ______ 

                                                                          NJS, J                                                 
GVK 

 
 
 
 
 
 

 
 

 

 
 

 
 

 

 
 

 
 

 
 

 

 
 

 
 

  

 


